IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready for
Delivery.

Date : 08.08.2023

. |£ Name of — . ' C. Dealing|Sea
No |Page|Applicant R I . Section|t
(Sea
63756/20(24.06.202 GENER |FIRST t
1 |26 S PATNAIK 3 5 MATA/73/2023 AL APPEAL  |No-
4)
(Sea
68187/20106.07.202 GENER t
2 |14 DP DAS 23 3 CONTAC/6/2021 AL No-
4)
(Sea
71053/201(13.07.202 WP(C)/5186/202 |GENER |WRIT t
38 P K ROUTRAY 23 3 2 AL BRANCH-1 No-
2)
(Sea
72646/201(18.07.202 GENER t
4 |22 |M BARAL 3 5 RSA/300/2012 |0 No-
2)
(Sea
PRASANTA KUMAR |73144/201(19.07.202 GENER t
5 28 PATRI 23 3 FA/94/1964 AL No-
2)
(Sea
73181/201(20.07.202 |CRLMC/1947/202 |GENER t
6 |3 A PATTANAIK 23 5 3 AL No—
2)
(Sea
73620/201/20.07.202 GENER t
73 D K SAHU 23 3 ITA/56/2018 AL No-
2)
(Sea
74949/20125.07.202 WP (C)/14413/20 |GENER t
8 5 P K RATH 23 3 23 AL No-
2)
74954/2025.07.202 GENER |FIRST (Sea
9 |3 R K MAHABHOI 23 3 LAA/103/2008 Al ADPEAL ;O_




1)

(Sea
75332/20125.07.202 [WP(C)/29601/20 |GENER t
1013 SAHOO 23 3 22 AL No-
1)
(Sea
75907/201(28.07.202 |CONTC/3509/202 |GENER t
1112 P KAR 23 3 3 AL No-
1)
(Sea
75936/201(28.07.202 WP (C)/31143/20 |GENER t
12 |5 PATTANAIK 23 5 o AL No-
1)
(Sea
76483/20/31.07.202 |CRLMC/2402/202 |GENER |CRIMINAL |t
13 14 MOHANTY 23 3 3 AL MISC No-
2)
(Sea
76635/201(31.07.202 |BLAPL/11469/20 |GENER t
1413 B ROUT 23 3 22 AL No-
2)
(Sea
15 la K. SAHOO 76792/201(31.07.202 WP (C)/8308/202 c.o. t
23 3 3 No-
2)
(Sea
76794/20|31.07.202 [WP(C)/4667/201 |GENER t
16 |48 K DALEI 23 3 0 AL No-
2)
(Sea
76841/20/31.07.202 GENER |WRIT t
17 |2 K MOHANTY 23 3 0JC/2863/1996 |, = BRANCH-4 [No-
19)
(Sea
76873/201(31.07.202 |BLAPL/10609/20 |GENER t
18 |3 S BISWAL 23 3 01 AL No-
19)
(Sea
77097/201/01.08.202 [WP(C)/40809/20 t
19 |5 K SAHOO 23 3 21 C.0. No-
19)
(Sea
77105/201/01.08.202 [WP(C)/40803/20 t
20 |5 K SAHOO 23 3 21 C.0. No-
19)
(Sea
77113/201/01.08.202 [WP(C)/40800/20 t
21 |5 K SAHOO 23 3 21 C.0. No—
19)
77374/20/01.08.202 WP (C)/4200/201 |GENER (Sea
22 |3 P KAR 23 3 5 AL N




No-
19)
(Sea
77375/20101.08.202 |WPC (OA)/2581/2 |GENER t
23 12 J P KAR 23 3 018 AL No-
19)
(Sea
77381/201(01.08.202 [WP(C)/25726/20 |GENER |WRIT t
24 13 M R MALLA 23 3 14 AL BRANCH-1 |No-
2)
(Sea
77389/20/01.08.202 WP(C)/13841/20 |GENER WRIT t
25 |47 J D MUDULI 23 3 15 AL BRANCH-7 |No-
44)
(Sea
77400/201/01.08.202 [WP(C)/22833/20 t
26 |3 P K JENA 23 3 23 C.0. No-
44)
(Sea
77412/201/01.08.202 GENER WRIT t
27 |172 |M BEHERA 23 3 0JC/13109/1999 AL BRANCH-5 [No-
32)
(Sea
o8 |4 ER.DEBASHISHA 77436/201(01.08.202 [WP(C)/2045/202 c.o t
HOTA 23 3 3 T No-
32)
(Sea
77506/20102.08.202 GENER WRIT t
29 |10 [N K ROUT 23 3 0Jc/7742/2001 |~ BRANCH-8 No-
41)
(Sea
30 |l MR.DINESH KUMAR |78048/20/03.08.202 |CONTC/4185/202 c.o t
PANDA 23 3 3 U No-
41)
(Sea
31 |35 DILLIP SAMAL 78051/201/03.08.202 [WP(C)/22976/20 c.o. t
23 3 17 No-
41)
(Sea
78183/201/03.08.202 [WP(C)/40207/20 t
32 |4 S.K. SAHOO 23 3 01 C.0. No—
41)
(Sea
78185/201/03.08.202 WP (C)/40214/20 t
33 |4 S.K. SAHOO 23 3 21 C.0. No-
41)
(Sea
78187/201/03.08.202 [WP(C)/40218/20 t
34 |4 S.K. SAHOO 23 3 01 C.0. No—
41)
35 |12 |D D MOHANTY 178192/20(03.08.202 [WP(C)/4492/202 |C.O. (Sea




23 3 2 t
No-
41)
(Sea
36 |3 D K PANDA 78198/20/03.08.202 |CONTC/2161/201 Co. t
23 3 2 No-
41)
(Sea
78250/20/03.08.202 |CRLMC/1460/202 CRIMINAL |t
37 |3 D.D.MOHANTY 23 3 3 C.0. MISC No-
5)
(Sea
38 |a A K .MOHANTY 78298/20/03.08.202 |CRLMC/1173/202 co. t
23 3 2 No-
5)
(Sea
39 |5 ASHOK KUMAR 78310/20/03.08.202 |WP(C)/23753/20 co WRIT t
SARANGI 23 3 23 ‘Y  |BRANCH-7 |[No-
55)
(Sea
78325/20/03.08.202 [WP(C)/10164/20 t
40 |4 P.NAYAK 23 3 15 C.0. No-
55)
(Sea
a1 |2 MR.DINESH KUMAR |78364/20(03.08.202 |CONTC/5143/202 c.o t
PANDA 23 3 3 T No-
55)
(Sea
78381/20/03.08.202 [WP(C)/24463/20 WRIT t
4214 |p. HOTA 23 3 23 €-0- BrancH-7 No-
44)
(Sea
143 |a ER. DEBASHISHA |78417/20(03.08.202 |WP(C)/23461/20 c.o t
HOTA 23 3 23 U No-
44)
(Sea
78580/20/04.08.202 WP(C)/30786/20 |GENER t
44 |6 P C MOHANTY 23 3 o5 AL No-
44)
(Sea
45 [31  |a K saTaparmy |/ 06°9/20/04.08.202 150 15g7,1080 |CENER t
23 3 AL No-
44)
(Sea
46 |31 |a K saTaparTHy | 0061/20/04.08.202 | .. 155q/19g9 |CENER c
23 3 AL No-
44)
(Sea
47 [31  |a K saTaparmy |/ 8664/20/04.08.202 150 15g8,1080 |CENER t
23 3 AL No-

44)




(Sea

78667/201(04.08.202 GENER t
48 |31 |A K SATAPATHY | . 3 0JC/1591/1980 |~ No-
44)
(Sea
49 [31  |a K saTaparmy |/ 8670/20/04.08.202 150 1560,1080 |CENER t
23 3 AL No-
44)
(Sea
50 |3 S .K.BISWAL 78681/20(04.08.202 |CONTC/4598/202 C.0. CONTEMPT t
23 3 3 No-
1)
(Sea
51 |60 A.K. SATAPATHY 78683/2004.08.202 0JC/1586/1980 GENER t
23 3 AL No-
1)
(Sea
78698/20/04.08.202 WP(C)/21835/20 t
52 |5 G.C.BARIK 23 3 23 C.0. No-
1)
(Sea
ASHUTOSH 78762/201(04.08.202 t
53 |4 MOHANTY 23 3 CMP/617/2023 C.0. No-
1)
(Sea
54 |2 HARISH CHANDRA |78775/20/04.08.202 |ABLAPL/4136/20 c.o t
SAHOO 23 3 23 T No-
1)
(Sea
78786/20/04.08.202 [WP(C)/24069/20 t
55 |3 S K MOHANTY 23 3 23 C.0. No-
1)
(Sea
56 |3 P.K.MOHANTY 78795/201(04.08.202 |CONTC/7478/202 C.0. t
23 3 2 No-
1)
(Sea
57 o D.D.MOHANTY 78810/20(04.08.202 |CRLMC/1480/202 c.o. t
23 3 0 No-
1)
(Sea
78811/20(04.08.202 |CRLMC/1063/202 CRIMINAL |t
58 |2 D.D.MOHANTY 23 3 1 C.0. MISC No-
4)
(Sea
78824/201(04.08.202 WP(C)/3265/200 |GENER |WRIT t
59 |3 S. K. BHANJADEO 23 3 3 AL BRANCH-4 [No-
37)
<o |3 LOKANATH SaHoo |18825/20/04.08.202 [WP(C)/16459/20 GENER t(sea
23 3 23 AL

No-




37)

(Sea
78842/20/04.08.202 |WP(C)/22822/20 |GENER t
61 |24 M K PANI 23 3 20 AL No-
37)
(Sea
78845/20/04.08.202 |BLAPL/6749/202 |GENER t
62 13 R DAS 23 3 3 AL No-
37)
(Sea
78879/201(04.08.202 SECOND |t
63 |3 S K SAHOO 23 3 RSA/229/2015 Cc.O. APPEAL  INo-
7)
(Sea
78922/20/04.08.202 [WP(C)/40109/20 t
64 |3 K. SAHOO 23 3 o1 Cc.O. No-
)
(Sea
65 |3 SAKTI PRASAD 78925/20/04.08.202 |ABLAPL/6722/20 |GENER t
DAS 23 3 23 AL No-
7)
(Sea
66 |4 K.P.BEHERA 78965/2004.08.202 FAO/342/2023 Cc.o. t
23 3 No-
7)
(Sea
79024/20104.08.202 [WP(C)/20165/20 t
67 |4 P NAYAK 23 3 14 C.O. No-
7)
(Sea
79054/201/05.08.202 [WP(C)/23318/20 t
68 |4 MD. MOKIM 23 3 23 C.O. No-
7)
(Sea
79056/201/05.08.202 WP (C)/23316/20 t
69 |4 MD. MOKIM 23 3 23 C.O. No-
7)
(Sea
79058/201/05.08.202 [WP(C)/22928/20 WRIT t
7014 |J PRADHAN 23 3 23 €-0- |BRANCH-6 [No-
36)
(Sea
79065/201/05.08.202 |BLAPL/12765/20 t
71 |4 P.P. SWAIN 23 3 29 Cc.O. No-
30)
(Sea
75 |3 DILLIP KU SAHOO 79113/201/05.08.202 [WP(C)/12153/20 c.o. t
23 3 14 No-
36)
79124/20/05.08.202 |WP(C)/15765/20 (Sea
73 |3 P.K.JENA 23 3 21 C.O. N




No-
36)
(Sea
79128/20(05.08.202 [WP(C)/16420/20 t
74 |4 M. DAS 23 3 15 No-—
36)
(Sea
75 |3 JAYADEBA BEHERA 79202/20/05.08.202 |ABLAPL/6954/20 t
23 3 23 No-
36)
(Sea
79261/20(05.08.202 |[WP(C)/24199/20 t
76 |5 S. K. BISWAL 23 3 23 No—
306)
(Sea
79269/201/05.08.202 WP (C)/14895/20 t
77 |8 B. K. PATI 23 3 19 No-
36)
(Sea
TAPAN KUMAR 79270/201/05.08.202 CIVIL t
78 16 NAYAK 23 3 1TA/87/2022 REVISION |[No-
4)
(Sea
TAPAN KUMAR 79271/20/05.08.202 CIVIL t
79 16 NAYAK 23 3 ITA/88/2022 REVISION [No-
4)
(Sea
DILLIP KUMAR 79272/201(05.08.202 t
80 |7 SAHU 23 3 ITA/62/2022 No—
4)
(Sea
TAPAN KUMAR 79273/20/05.08.202 t
81 |7 NAYAK 23 3 ITA/62/2022 No—
4)
(Sea
82 |a PRASANJIT 79279/20/05.08.202 |CONTC/5478/202 t
BEHERA 23 3 3 No-
4)
(Sea
83 |2 RAMESH CHANDRA |79286/20/05.08.202 |CONTC/5275/202 t
BHOI 23 3 3 No-
4)
(Sea
79302/201(05.08.202 SECOND t
84 |4 A .MOHANTY 23 3 RSA/102/2021 APPEAL No—
6)
(Sea
79367/201/05.08.202 WP (C)/22270/20 t
85 |3 K.C. PANDA 23 3 23 No-
6)
86 |3 |B.P. TANGA 179401/20|07.08.202 [BLAPL/7736/202 [C. (Sea




23 3 3 t
No-
6)
(Sea
79406/20/07.08.202 |ABLAPL/16298/2 t
87 |4 .B.MALLICK 23 3 022 No—
6)
(Sea
79433/201/07.08.202 WRIT t
88 |2 .K. PATRA 23 3 CRLMP/321/2022 BRANCH-8 [No-
42)
(Sea
79435/20107.08.202 WP (C)/14751/20 t
89 |5 .R. MISHRA 23 3 15 No-
42)
(Sea
79436/20107.08.202 WP(C)/14751/20 t
90 |22 . SUNDARA 3 3 15 No-
42)
(Sea
79437/20107.08.202 WP(C)/14751/20 t
91 |22 .R. MISHRA 23 3 15 No-
42)
(Sea
79438/20107.08.202 WP (C)/23522/20 WRIT t
92 15 BHUYAN 23 3 23 BRANCH-4 [No-
52)
(Sea
79440/201/07.08.202 [WP(C)/23631/20 t
93 |8 .R. PANDA 23 3 23 No-
52)
(Sea
79441/201(07.08.202 |[WP(C)/2296/202 WRIT t
24 111 -K.NAYAK 23 3 1 BRANCH-1 No-
3)
(Sea
95 |3 _BEHERA 79442/20107.08.202 |CONTC/5428/202 t
23 3 3 No-
3)
(Sea
9 |3 BEHERA 79443/20107.08.202 |CONTC/5427/202 t
23 3 3 No-
3)
(Sea
97 |4 BEHERA 79444/20107.08.202 |CONTC/5456/202 t
23 3 3 No-
3)
(Sea
98 |3 BEHERA 79445/20107.08.202 |CONTC/5361/202 t
23 3 3 No-

3)




(Sea

99 s K. SINGH 79447/20107.08.202 |CONTC/5186/202 c.o. t
23 3 3 No-
3)
(Sea
10 BIJAY KU. DALAT 79451/201(07.08.202 |BLAPL/6430/202 c.o. t
0 23 3 3 No-
3)
(Sea
10 M K MOHANTY 79461/20107.08.202 |BLAPL/7790/202 C.0. t
1 23 3 3 No-
3)
(Sea
10 79462/20107.08.202 BLAPL/7478/202 t
5 P K LENKA 23 3 3 Cc.0O. No-
3)
(Sea
10 NIRANJAN SAHOO 79463/201/07.08.202 |BLAPL/7420/202 c.o. t
3 23 3 3 No-
3)
(Sea
10 79470/201/07.08.202 |BLAPL/6368/202 t
1 M R SAHOO 23 3 5 c.o. No-
3)
(Sea
10 BIKASH BEHERA 79471/20107.08.202 |BLAPL/5728/202 c.o. t
5 23 3 3 No-
3)
(Sea
10 79474/201(07.08.202 |CRLMC/2749/202 t
p P K SWAIN 23 3 3 c.o. No-
3)
WRIT (Sea
10 R K MALLICK 79498/20107.08.202 WP (C)/7828/201 |GENER BRANCH- t
7 23 3 2 AL 10 No-
50)
(Sea
10 AMLAN SHAKTI 79500/20107.08.202 |ABLAPL/6923/20 c.0 t
8 PAUL 23 3 23 T No-
56)
(Sea
10 79502/20/07.08.202 |CONTC/5448/202 t
5 P. L. MISHRA 23 5 5 c.o. No-
50)
(Sea
11 SARAT KUMAR 79504/201/07.08.202 WP(C)/13969/20 c.0 WRIT t
0 PRADHAN 23 3 23 T BRANCH-2 [No-
34)
11 SUSHANTA KUMAR |79505/20(07.08.202 |WP(C)/25479/20 |, t(sea
1 SAHOO 23 3 17 T

No-




34)

(Sea

11 NANDA KISHORE 79506/20/07.08.202 WP (C)/23036/20 t

2 ROUT 23 3 23 No-
34)
(Sea

11 79507/201/07.08.202 WP (C)/23036/20 t

3 B. K. PADHI 23 3 23 No-
34)
(Sea

11 79508/201/07.08.202 WP (C)/22863/20 WRIT t

4 BISWAJIT PARIDA 23 3 23 BRANCH-5 [No-
20)
(Sea

11 79509/20/07.08.202 WP (C)/23607/20 t

5 §. K. MAHANTY | 3 23 No-
20)
(Sea

11 79510/201/07.08.202 WP (C)/23735/20 t

6 M. K. RATH 23 3 23 No-
20)
(Sea

11 79511/201/07.08.202 WP (C)/23671/20 t

5 §. K. MAHANTY | 3 23 No-
20)
(Sea

11 79513/20/07.08.202 WP (C)/23095/20 t

8 B. K. PATI 23 3 23 No-
20)
(Sea

11 79514/20107.08.202 WP (C)/23061/20 t

9 P. K. BARIK 23 3 23 No—
20)
(Sea

12 79515/201/07.08.202 WP (C)/23605/20 t

0 5. K. MAHANTY | 7 3 3 No-
20)
(Sea

12 SUBAS CHANDRA 79517/20107.08.202 WP (C)/24099/20 t

1 DAS 23 3 23 No-
20)
(Sea

12 SUBAS CHANDRA 79518/20/07.08.202 [WP(C)/24095/20 t

2 DAS 23 3 23 No-
20)
(Sea

12 JYOTI RANJAN 79519/201/07.08.202 WP (C)/24464/20 WRIT t

3 SAHOO 23 3 23 BRANCH-7 |[No—
44)

12 SUSHANTA KUMAR |79520/20/07.08.202 WP(C)/24027/20 WRIT (Sea

4 SAHOO 23 3 23 BRANCH-2 |t




No-

34)
(Sea
12 79521/20107.08.202 t
5 3 B. K. ROUT 23 3 ARBP/1/2023 No—
34)
(Sea
L2 2 DIBAKAR SAMAL 79522/20/107.08.202 ARBP/33/2023 t
6 23 3 No-
34)
(Sea
12 MANOJ KUMAR 79523/20107.08.202 t
- 2 PATT 23 3 ARBP/33/2023 No—
34)
(Sea
12 47 JYOTI RANJAN 79524/20107.08.202 WP (C)/2338/201 t
8 SAHOO 23 3 5 No-
34)
(Sea
12 48 JYOTI RANJAN 79525/20107.08.202 WP (C)/21792/20 t
9 SAHOO 23 3 15 No-
34)
(Sea
13 79526/20107.08.202 WP (C)/19497/20 t
0 |4 KSHITISH P : ol No-
34)
(Sea
13 MRUTYUNJAY 79527/20107.08.202 WRIT t
1 7 MOHANTY 23 3 WA/1108/2023 APPEAL No-
3)
(Sea
13 4 SUBAS CHANDRA 79528/20107.08.202 [WP(C)/24100/20 t
2 DAS 23 3 23 No-
3)
WRIT
(Sea
BRANCH
13 3 R. K. MAHABHOI 79529/201(07.08.202 [WP(C)/9078/201 (DIVISIO t
3 23 3 8 No-
N BENCH- 109)
2)
(Sea
13 79530/201/07.08.202 |ABLAPL/6937/20 t
4 9 B. B. MALLICK 23 3 23 No—
109)
(Sea
13 9 BINDU SAGAR 79531/201/07.08.202 WP (C)/23100/20 t
5 SWAIN 23 3 23 No-
109)
(Sea
13 5 JADUNATH 79533/201/07.08.202 |ABLAPL/6961/20 t
9 PRADHAN 23 3 23 No-

109)




(Sea

13 MANOJ KUMAR 79535/201(07.08.202 t

S PANT 23 3 CMP/668/2023 No-
109)
(Sea

13 79536/20(07.08.202 |CONTC/3090/202 t

g [ [5-C.DAS 23 3 3 No-
109)
(Sea

13 SIBA PRASAD 79539/201/07.08.202 t

9 3 SAHOO 23 3 CMAPL/442/2023 No-
109)
(Sea

14 79541/201(07.08.202 [WP(C)/14729/20 t

0 3 A. SUNDARAY 23 3 19 No-
109)
(Sea

14 79542/20107.08.202 WP (C)/3888/201 t

1 3 A. SUNDARAY 23 3 9 No-
109)
(Sea

14 79543/201(07.08.202 |[WP(C)/24383/20 t

5 3 L. D. SAHU 23 3 23 No-
109)
(Sea

14 4 PRASANJIT 79545/20107.08.202 WP (C)/3383/202 t

3 BEHERA 23 3 3 No-
109)
(Sea

14 79546/201(07.08.202 [WP(C)/16729/20 t

2 6 UDAY KUMAR 23 3 23 No-
109)
(Sea

14 79547/20107.08.202 WP (C)/23297/20 t

5 4 MANGUL NAIK 23 3 23 No-
109)
(Sea

14 79548/201(07.08.202 |[WP(C)/23298/20 t

6 4 MANGUL NAIK 23 3 23 No-
109)
(Sea

14 79549/201(07.08.202 |[WP(C)/23299/20 t

7 3 MANGUL NAIK 23 3 23 No-
109)
(Sea

14 79552/201(07.08.202 |[WP(C)/22760/20 t

g 4 L. D. SAHU 23 3 23 No-
109)

14 0 b wavax 79553/20/07.08.202 WP (C)/23955/20 t(sea

9 : 23 3 23

No-




109)

(Sea

L5 3 M. K. MOHANTY 79554/20/07.08.202 CMP/632/2023 Cc.0O. t

0 23 3 No-
109)
(Sea

15 79558/20107.08.202 WP (C)/22159/20 |GENER t

1 17 B S PRADHAN 23 3 23 AL, No-
109)
(Sea

15 79559/20107.08.202 WP (C)/21773/20 |GENER t

> 17 B S PRADHAN 23 3 23 Al No—
109)
(Sea

15 79563/201(07.08.202 |BLAPL/5326/202 t

5 |4 A. PATRA 23 3 3 c.o. No-
109)
(Sea

15 79568/20107.08.202 |CRLMC/2410/202 t

4 5 J.SAHOO 23 3 3 Cc.O. No-
109)
(Sea

15 79569/201(07.08.202 |CRLMC/2410/202 t

5 5 B.K.PARHI 23 3 3 Cc.0O. No-
109)
(Sea

15 5 J.SAHOO 79570/20107.08.202 CRLMC/566/2023 |C.0O. t

6 23 3 No-
109)
(Sea

LS 5 J.SAHOO 79571/20107.08.202 CRLMC/549/2023 |C.O. t

7 23 3 No-
109)
(Sea

15 3 SRINIBASH 79572/20107.08.202 |ABLAPL/14370/2 c.o t

8 MOHANTY 23 3 022 T No-
109)
(Sea

15 79573/201/08.08.202 |BLAPL/3172/201 |GENER |CRIMINAL |t

9 2 DILLIP SAMAL 23 3 2 AL MISC No-—
14)
(Sea

16 M/S.HEMANTA 79577/20108.08.202 t

0 6 KU . RATS INGH 23 3 RPFAM/47/2019 |C.O. No-
14)
(Sea

16 3 KAPILA CHARAN 79578/201/08.08.202 WP (C)/24335/20 c.0 t

1 NAYAK 23 3 23 U No-
14)

;6 10 D NAYAK ;2581/20 28'08'202 CMP/662/2015 Cc.O. éSea




No-

14)
(Sea
16 79583/201/08.08.202 t
3 10 J P KAR 23 3 CMP/662/2015 C.0. No-
14)
(Sea
16 5 J P KAR 79585/201/08.08.202 CMP/722/2023 C.0. t
4 23 3 No-
14)
(Sea
16 3 KAPILA CHARAN 79588/201/08.08.202 WP (C)/24322/20 c.o t
5 NAYAK 23 3 23 T No-
14)
(Sea
16 79605/201/08.08.202 WP(C)/18158/20 t
e |7 S.BISWAL 23 3 o5 C.0. No-
14)
WRIT
(Sea
BRANCH
16 9 P.CH. DAS 79608/201/08.08.202 WP(C)/15158/20 c.o. (DIVISIO t
7 23 3 22 No-
N BENCH- 111)
2)
(Sea
16 79609/201/08.08.202 WP(C)/18159/20 t
8 8 S. BISWAL 23 3 29 C.0. No-
111)
(Sea
16 79610/20/08.08.202 WP(C)/18159/20 t
9 8 P.CH. DAS 23 3 29 C.0. No-
111)
(Sea
17 79611/20/08.08.202 WP(C)/15946/20 |GENER WRIT t
0 13 J P KAR 23 3 05 AL BRANCH-7 No-—
5)
(Sea
17 79613/201/08.08.202 WP(C)/18161/20 t
1 8 S. BISWAL 23 3 29 C.0. No-
5)
(Sea
17 79614/20/08.08.202 WP(C)/18161/20 t
5 8 P.CH. DAS 23 3 25 C.0. No-
5)
(Sea
17 79615/201/08.08.202 WP(C)/18163/20 t
3 8 S. BISWAL 23 3 25 C.0. No-
5)
(Sea
17 79617/201/08.08.202 WP(C)/18163/20 t
4 8 P.CH. DAS 23 3 22 C.0. No—

5)




(Sea

17 79618/20(08.08.202 [WP(C)/18165/20 t

5 8 S. BISWAL 23 3 29 No—
5)
(Sea

17 79619/201(08.08.202 [WP(C)/18165/20 t

¢ (8 [F-CH. DAS 23 3 22 No-
5)
(Sea

17 79620/20108.08.202 WP (C)/18522/20 t

7 8 S. BISWAL 23 3 29 No—
5)
(Sea

17 3 SANTOSH KUMAR 79621/201(08.08.202 |BLAPL/2821/202 t

8 MOHANTY 23 3 3 No-
5)
(Sea

17 79622/20108.08.202 WP (C)/18522/20 t

5 |8 P.CH. DAS 23 3 25 No-
5)
(Sea

18 79623/20(08.08.202 |[WP(C)/3070/202 t

o |10 |S. BISWAL 23 3 3 No-
5)
(Sea

18 79624/20108.08.202 CRIMINAL |t

15 S K SINGH 23 5 CRLA/830/2022 APPEAL  INo-
7)
(Sea

18 4 PRAMODA KUMAR 79625/201/08.08.202 WP (C)/23931/20 t

2 DASH 23 3 23 No-
7)
(Sea

18 79626/201/08.08.202 |BLAPL/7487/202 t

3 2 J. PARDHAN 23 3 3 No-
7)
(Sea

18 5 ASHOK KU. RANA 79627/201/08.08.202 |BLAPL/4996/202 t

4 23 3 3 No-
7)
(Sea

18 79628/20/08.08.202 CRIMINAL |t

5 4 G. SAHOO 23 3 CRLA/848/2023 APPEAL No—
9)
(Sea

18 79629/201/08.08.202 |BLAPL/7149/202 t

6 3 A K MOHANTY 23 3 3 No—
9)

18 79631/20|08.08.202 [BLAPL/8097/202 (Sea

7 4 A K MOHANTY 23 3 3 t

No-




9)

(Sea
18 79634/201/08.08.202 |BLAPL/8098/202 t
g 3 G JAYASINGH 23 3 3 No-
9)
(Sea
18 3 SUMIT SEKHAR 79636/20/08.08.202 |BLAPL/7193/202 t
9 PATTANAIK 23 3 3 No-
9)
(Sea
19 79638/201/08.08.202 |BLAPL/7188/202 t
o [° [P MISHRA 23 3 3 No-
9)
(Sea
19 3 BALARAM SINGH 79639/201(08.08.202 |BLAPL/6514/202 t
1 23 3 3 No-
9)
(Sea
19 3 BALARAM SINGH 79640/201/08.08.202 |BLAPL/8085/202 t
2 23 3 3 No-
9)
(Sea
19 79642/201/08.08.202 |BLAPL/5023/202 t
3 3 P K MOHANTY 23 3 3 No-
9)
(Sea
19 79646/201/08.08.202 |BLAPL/6091/202 t
2 3 R R NAYAK 23 3 3 No-
9)
(Sea
19 79647/201(08.08.202 |BLAPL/7154/202 t
5 3 B MISHRA 23 3 3 No—
9)
(Sea
19 79648/201/08.08.202 WP (C)/24307/20 WRIT t
6 4 C. SAHU 23 3 23 BRANCH-5 |No-
22)
WRIT
(Sea
BRANCH
19 11 S K SAHU 79649/201(08.08.202 |[WP(C)/21875/20 (DIVISIO t
7 23 3 23 No-
N BENCH- 108)
1)
(Sea
19 79650/201/08.08.202 WP (C)/24309/20 WRIT t
g |4 C. SAHU 23 3 23 BRANCH-5 [No-
22)
WRIT
(Sea
BRANCH
19 11 K N SAHOO 79651/201/08.08.202 WP (C)/21875/20 (DIVISIO t
9 23 3 23 No-
N BENCH-
1) 108)




(Sea

20 5 JYOTIRANJAN 79655/201/08.08.202 WP (C)/35044/20 t
0 SAHOO 23 3 21 No-
108)
(Sea
20 4 MR .DEBASISH 79658/201/08.08.202 WP(C)/6783/201 t
1 SAMAL 23 3 3 No-
108)
(Sea
20 79662/201/08.08.202 WP (C)/5811/201 t
5 3 M R SETHI 3 3 4 No-
108)
WRIT
(Sea
BRANCH
20 3 J. SAHOO 79663/201/08.08.202 WP(C)/5737/201 (DIVISIO t
3 23 3 0 No-
N BENCH- 121)
3)
(Sea
20 79665/201/08.08.202 WP (C)/23221/20 t
4 5 J.P. KAR 23 3 23 No-
121)
(Sea
20 79666/201/08.08.202 WP (C)/24398/20 t
5 |4 M- NAIK 23 3 23 No-
121)
(Sea
20 79667/201/08.08.202 WP (C)/24453/20 WRIT t
¢ [+ |P-K-BEHERA 23 3 23 BRANCH-7 [No-
44)
(Sea
20 79669/20(08.08.202 WP (C)/24046/20 t
7 ° J. SAHOO 23 3 23 No-
44)
(Sea
20 79671/201/08.08.202 WP (C)/24030/20 t
g |6 M.R. ROUTRAY 23 3 3 No-
44)
(Sea
20 79672/201/08.08.202 WP (C)/24281/20 t
o [0  M-NAYAK 23 3 23 No-
44)
(Sea
21 79673/201/08.08.202 WP (C)/21878/20 t
o |12 |K N SAHOO 23 3 23 No-
44)
(Sea
21 79674/201/08.08.202 WP (C)/23909/20 t
1P S. DASH 23 3 23 No-
44)
21 79675/201/08.08.202 WP (C)/23083/20 (Sea
2 6 A. SIKDAR 23 3 23 t




No-
44)
(Sea

21 79676/201/08.08.202 WP (C)/21876/20 t

5 9 K N SAHOO 23 3 23 C. No-
44)
(Sea

21 79677/201/08.08.202 [WP(C)/23932/20 t

4 4 S.K. LENKA 23 3 23 C. No-
44)
(Sea

21 9 SANJAYA KU. 79678/201/08.08.202 WP (C)/21876/20 c t

5 SAHU 23 3 23 ) No-
44)
(Sea

21 79680/201(08.08.202 WP (C)/2465/202 t

p 3 B. SINGH 23 3 3 C. No-
44)
(Sea

21 79681/20/08.08.202 CRIMINAL |t

7 5 P K MOHANTY 23 3 CRLA/863/2023 |C. APPEAL  INo-
9)
(Sea

21 79684/201(08.08.202 CRIMINAL |t

g |0 HARTHAR SUNDARA | 3 CRLA/841/2023 |C. APPEAL  |No-
9)
(Sea

21 79685/201/08.08.202 WP (C)/21420/20 WRIT t

9 |3 S . MOHARANA 23 3 23 c. BRANCH-6 |No-
25)
(Sea

22 79688/201/08.08.202 [WP(C)/24306/20 t

0 6 P.BEHERA 23 3 23 C. No-
25)
(Sea

22 PARTHA SARATHI |79690/20/08.08.202 CRIMINAL |t

1 4 DAS 23 3 CRLA/16/2023 C. APPEAL No-
9)
(Sea

22 79691/20/08.08.202 WP(C)/14343/20 WRIT t

2 4 L.D. SAHU 23 3 23 c. BRANCH-6 |[No-
26)
(Sea

22 79694/201/08.08.202 CRIMINAL |t

5 4 R K BARIK 3 3 CRLA/63/2023 C. APPEAL  INo-
9)
(Sea

22 79695/201(08.08.202 |BLAPL/6456/202 t

4 3 T.R DAS 23 3 3 C. No—
9)

22 |3 |3 D MUDULI 179696/2008.08.202 |CRLA/318/2023 |[C. (CRIMINAL | (Sea




5 23 3 APPEAL t
No-
9)
(Sea
22 M/ S 79701/20/08.08.202 |CONTC/4902/202 t
6 K.C.TRIPATHY 23 3 3 No-
9)
M/S KARTIK (Sea
22 CHANDRA 79702/201/08.08.202 |CONTC/4906/202 t
7 TRIPATHY,P.R.MI |23 3 3 No-
SHRA 9)
(Sea
22 A PATTANATK 79703/201/08.08.202 |CONTC/2197/202 t
8 23 3 3 No-
9)
(Sea
22 79705/201/08.08.202 WP (C)/24182/20 t
9 A.K. ROUL 23 3 23 No-
9)
(Sea
23 79707/20108.08.202 WP (C)/24631/20 t
0 B. SAHOO 23 3 23 No-
9)
(Sea
23 79708/201/08.08.202 |CONTC/4136/202 t
1 D J NAYAK 23 3 3 No-
9)
(Sea
23 79710/201/08.08.202 WP (C)/24352/20 t
5 P.K. DASH 23 3 23 No-
9)
(Sea
23 79712/20(08.08.202 |[WP(C)/24628/20 t
3 B. SAHOO 23 3 23 No-
9)
(Sea
23 79714/201/08.08.202 [WP(C)/23117/20 t
4 M.R.BARIK 23 3 23 No—
9)
(Sea
23 79716/20/08.08.202 |CONTC/4832/202 t
5 S K BISWAL 23 3 3 No—
9)
(Sea
23 79717/20108.08.202 WP (C)/24529/20 t
6 M.NAYAK 23 3 23 No-
9)
(Sea
23 79718/20/08.08.202 |CONTC/4714/202 t
Z S K BISWAL a3 5 5 No-

9)




(Sea

23 79719/201/08.08.202 WP (C)/24529/20 t

8 D. SAHU 23 3 23 No-
9)
(Sea

23 79720/201/08.08.202 |CONTC/4713/202 t

5 S K BISWAL 23 3 5 No-
9)
(Sea

24 79721/201/08.08.202 |CONTC/5122/202 t

0 C R NAYAK 23 3 3 No—
9)
(Sea

24 79722/20108.08.202 WP (C)/24536/20 t

1 D. SAHU 23 3 23 No-
9)
(Sea

24 79723/201/08.08.202 |CONTC/5120/202 t

> C R NAYAK 23 3 3 No-
9)
(Sea

24 79725/201/08.08.202 [WP(C)/21201/20 t

3 AMRESH MOHANTY 23 3 23 No—
9)
(Sea

24 79726/20108.08.202 CRIMINAL |t

4 S.S.PATTNAIK 23 3 CRLA/637/2021 APPEAL No—
5)
(Sea

24 79727/201(08.08.202 CRIMINAL |t

- ABINASH SUNDARA | 2 3 CRLA/550/2022 APPEAL  INo-
7)
(Sea

24 79728/20(08.08.202 |[WP(C)/24536/20 t

6 M. NAYAK 23 3 23 No-
7)
(Sea

24 79729/201/08.08.202 CRIMINAL |t

7 S.K.PAL 23 3 CRLA/431/2022 APPEAL No-
7)
(Sea

24 79730/201/08.08.202 WP (C)/24521/20 t

8 M. NAYAK 23 3 23 No-
7)
(Sea

24 DEBENDRA BEHERA 79731/201/08.08.202 |CONTC/4977/202 CONTEMPT t

9 23 3 3 No-
5)
(Sea

25 79732/20108.08.202 WP (C)/24521/20

D. SAHU t
0 23 3 23 No—




5)

(Sea
25 PRAMOD CHANDRA |79734/201(08.08.202 BLAPL/3617/202 t
1 SEJPADA 23 3 3 No-
5)
(Sea
25 M. DAS 79736/201(08.08.202 |BLAPL/3527/202 t
2 . 23 3 3 No-
5)
(Sea
25 79739/201/08.08.202 [WP(C)/23564/20 WRIT t
3 SAILESH DAS 23 3 23 BRANCH-4 [No—
52)
BAIL- (Sea
25 79740/20/08.08.202 |ABLAPL/6625/20 2 (CRMINA [t
4 K.N.SAHOO 23 3 23 L MISC- |No-
2) 11)
(Sea
25 DEBENDRA BEHERA 79741/201/08.08.202 |CONTC/5288/202 CONTEMPT t
5 23 3 3 No-
1)
(Sea
25 79743/20108.08.202 BLAPL/12347/20 t
6 J.R.NAYAK 23 3 29 No-
1)
(Sea
25 79744/201(08.08.202 |CONTC/5119/202 t
7 C R NAYAK 23 3 3 No-
1)
(Sea
25 79745/20/08.08.202 |CONTC/4712/202 t
3 S K BISWAL 23 3 3 No-
1)
(Sea
25 DEBENDRA BEHERA 79746/201(08.08.202 |CONTC/5289/202 CONTEMPT t
9 23 3 3 No-
1)
(Sea
26 79747/201(08.08.202 |ABLAPL/16321/2 t
0 M.K.ROUT 23 3 022 No-
1)
(Sea
26 79749/201/08.08.202 |ABLAPL/6487/20 t
1 B.N PANDA 23 3 23 No-
1)
(Sea
26 BADRINARAYAN 79751/20/08.08.202 |ABLAPL/6486/20 t
2 PANDA (2) 23 3 23 No-
1)
§6 N. SAHOO ;2753/20 28'08'202 BLAPL/230/2023 t(sea




No-
1)
(Sea

26 79756/201(08.08.202 |BLAPL/2090/202 t

4 3 M.R. ROUTRAY 3 3 3 No-
1)
(Sea

26 79759/201(08.08.202 |CRLREV/383/202 CRIMINAL |t

5 |3 S.C.BISWAL 23 3 3 REVISION |No-
1)
(Sea

26 5 ASWINI KUMAR 79761/20/08.08.202 |CRLMC/3195/202 t

6 MISHRA 3 23 3 3 No-
1)
(Sea

26 79762/201(08.08.202 |CONTC/4177/202 t

7 3 SUSHIL DASH 23 3 5 No-
1)
(Sea

26 79763/201(08.08.202 |CRLREV/383/202 CRIMINAL |t

8 3 ABINASH SUNDARA 23 3 3 REVISION |No-
1)
(Sea

26 5 GYANA RANJAN 79767/201/08.08.202 [WP(C)/23842/20 t

9 PATRA 23 3 23 No-
1)
(Sea

27 5 GYANA RANJAN 79768/201/08.08.202 WP (C)/23839/20 t

0 PATRA 23 3 23 No-
1)
(Sea

27 9 GYANA RANJAN 79769/201/08.08.202 [WP(C)/23830/20 t

1 PATRA 23 3 23 No-
1)
(Sea

27 5 GYANA RANJAN 79771/201/08.08.202 [WP(C)/23853/20 t

2 PATRA 23 3 23 No-
1)
(Sea

27 3 DAITARI PRADHAN 79772/201(08.08.202 |CRLMP/1010/202 t

3 23 3 3 No-
1)
(Sea

27 6 GYANA RANJAN 79773/201/08.08.202 [WP(C)/23862/20 t

4 PATRA 23 3 23 No-
1)
(Sea

27 79775/201/08.08.202 [WP(C)/24675/20 t

5 4 SUVENDU BARIK 23 3 23 No-
1)

27 |3 |P K MOHANTY 179778/20(08.08.202 [WP(C)/16096/20 |C. (Sea




6 23 3 11 t
No-
1)
(Sea

27 79781/201/08.08.202 WP (C)/30492/20 t

7 P K LENKA 23 3 11 No-
1)
(Sea

27 79782/201/08.08.202 WP (C)/23449/20 t

8 DIBAKAR SAMAL 23 3 23 No—
1)
(Sea

27 79783/201/08.08.202 |CRLMC/2494/202 t

9 J.P. KAR 23 3 3 No-
1)
(Sea

28 SANJAY KUMAR 79784/201/08.08.202 WP (C)/23449/20 t

0 BEHERA 23 3 23 No-
1)
(Sea

28 79788/201/08.08.202 WP (C)/24194/20 t

1 K. P. BEHERA 23 3 23 No-
1)
(Sea

28 79793/201/08.08.202 |CRLMC/2337/202 t

5 M.R. SAHOO 3 3 3 No-
1)
(Sea

28 JYOTI RANJAN 79797/201/08.08.202 |CONTC/7854/202 t

3 NAYAK 23 3 2 No-
1)
(Sea

28 SUBAS CHANDRA 79798/20(08.08.202 WP (C)/23669/20 t

4 DAS 23 3 23 No-
1)
(Sea

28 79805/201/08.08.202 WP (C)/24973/20 t

5 P K SWAIN 23 3 23 No-
1)
(Sea

28 79808/201/08.08.202 WP (C)/24973/20 t

6 P K SWAIN 23 3 23 No-
1)
(Sea

28 79809/201/08.08.202 |CRLMC/3103/202 t

7 SHELLY DASH 23 3 3 No-
1)
(Sea

28 PRADIPTA KUMAR |79810/20/08.08.202 WP(C)/35073/20 t

8 MOHANTY 23 3 22 No-

1




(Sea

28 SUBAS CHANDRA |79813/20/08.08.202 |WP(C)/24103/20 t
9 DAS 23 3 23 No-
1)
(Sea
29 SUBAS CHANDRA |79816/20|08.08.202 |WP(C)/24105/20 t
0 DAS 23 3 23 No-
1)
(Sea
29 SUBAS CHANDRA |79817/20|08.08.202 [WP(C)/24102/20 t
1 DAS 23 3 23 No-
1)
(Sea
29 79818/20|08.08.202 WP (C)/21763/20 t
5 A.K.BEHERA 23 3 23 No—
1)
(Sea
29 RABI NARAYAN  |79820/2008.08.202 |WP(C)/24443/20 t
3 BEHERA 23 3 23 No-
1)
(Sea
29 RABI NARAYAN  |79821/2008.08.202 |WP(C)/24440/20 t
4 BEHERA 23 3 23 No-
1)
(Sea
29 RABI NARAYAN  |79822/2008.08.202 |WP(C)/24450/20 t
5 BEHERA 23 3 23 No-
1)
(Sea
29 RABI NARAYAN  |79823/2008.08.202 |WP(C)/24447/20 t
6 BEHERA 23 3 23 No-
1)
(Sea
29 RABT NARAYAN  |79824/20|08.08.202 |WP(C)/24444/20 t
7 BEHERA 23 3 23 No-
1)
(Sea
29 SUBAS CHANDRA |79826/20|08.08.202 |WP(C)/23666/20 t
8 DAS 23 3 23 No-
1)
(Sea
29 SIBA PRASAD 79827/20 |08.08.202 t
; i o ; WA/1732/2023 ol
1)
(Sea
30 79828/20|08.08.202 WP (C)/23864/20 t
0 D SWAIN 23 3 23 No-
1)
30 STBA PRASAD 79829/20/08.08.202 WP (C)/17524/20 WRIT (Sea
1 SAHOO 23 3 22 BRANCE |t
(DIVISIO |[No-




N BENCH- 112)
2)
(Sea
30 4 RAHUL SETHI 79831/2008.08.202 WPCRL/64/2023 c
2 23 3 No-
112)
(Sea
30 7 MANGUL NAIK 79834/2008.08.202 WA/1781/2023 t
3 23 3 No-
112)
(Sea
30 79835/20/08.08.202 WRIT t
4 6 R. C. MALLICK 23 3 WA/1609/2023 APPEAL No—
3)
(Sea
30 6 SANJAY KUMAR 79841/201/08.08.202 [WP(C)/24148/20 t
5 BEHERA 23 3 23 No-
3)
(Sea
30 79846/20/08.08.202 [WP(C)/24175/20 t
6 4 S.K. PARDHAN 23 3 23 No-
3)
(Sea
30 79849/20/08.08.202 |WP(C)/23800/20 t
7 7 S. BISWAL 23 3 23 No-
3)
(Sea
30 79854/20/08.08.202 |[WP(C)/23874/20 t
s |4 M.R. SAHOO 23 3 23 No-
3)
(Sea
30 79856/20/08.08.202 |WPC (OAC)/1838/ oA t
9 |2 GANESH CH. JENA |, 4 3 2008 Branch |No-
1)
(Sea
31 79858/20/08.08.202 |WP(C)/23381/20 t
5 |4 M.R. SAHOO 23 3 23 No-
1)
(Sea
31 79869/20/08.08.202 |CONTC/5214/202 t
1 3 R K DEHURY 23 3 3 No—
1)
(Sea
31 79870/20/08.08.202 [WP(C)/24717/20 WRIT t
2 3 B.K.SWAIN 23 3 23 BRANCH-2 |No-
6)
(Sea
31 79878/20/08.08.202 |[WP(C)/19677/20 t
3 4 U. KUMA 23 3 23 No-
6)
31 |4  |DILIP KUMAR 179880/20 |08.08.202 [WP(C)/8458/202 |C. (Sea




4 SAHU 23 3 3 t
No-
6)
(Sea

31 79885/2008.08.202 WP (C)/24123/20 t

5 -K. JENA 23 3 23 No-
6)
(Sea

31 79889/20|08.08.202 WP (C)/24122/20 t

6 <K JENA 23 3 23 No-
6)
(Sea

31 79908/20 |08.08.202 |CONTC/5057/202 t

7 DEVDASH 23 3 3 No-
6)
(Sea

31 79914/20|08.08.202 |WPC (OA) /1979/2 t

8 -R. SRHOO 23 3 018 No-
6)
(Sea

31 79919/20/08.08.202 WP (C)/23011/20 t

9 -K.ROUT 23 3 23 No-
6)
(Sea

32 79928/20|08.08.202 |CONTC/5270/202 t

0 K SINGH 23 3 3 No-
6)
(Sea

32 79941/20|08.08.202 WP (C)/23747/20 t

. .R. ROUTRAY | o 3 03 Noo
6)
(Sea

32 79943/20(08.08.202 WP (C)/23748/20 t

) .R. ROUTRAY | - 3 53 No-
6)
(Sea

32 79945/20|08.08.202 WP (C)/24803/20 t

; .R.ROUTRAY . 3 03 Noo
6)
(Sea

32 79946/20|08.08.202 WP (C)/23749/20 t

. .R. ROUTRAY  |,_ 3 o3 Noo
6)
(Sea

32 79950/20|08.08.202 WP (C)/23750/20 t

. .R. ROUTRAY | _ 3 53 o
6)
(Sea

32 79954/20|08.08.202 WP (C)/24240/20 t

6 - MALLICK 23 3 23 No-

6)




(Sea
32 79965/201/08.08.202 [WP(C)/23295/20 t
7 4 AMIT KUMAR SAA 23 3 23 No-
6)
(Sea
32 79973/201(08.08.202 |CONTC/5474/202 t
8 3 N K ROUT 23 3 3 No-
6)
(Sea
32 80045/20/08.08.202 |WP(C)/24313/20 WRIT t
5 |4 M K PANI 23 3 23 BRANCH-5 [No—
22)
(Sea
33 RABI NARAYAN 80054/20/08.08.202 FIRST t
0 3 BEHERA 23 3 MATA/128/2023 APPEAL |No-
4)
(Sea
33 80055/20/08.08.202 |BLAPL/3142/202 t
1 2 A KMOHANTY 23 3 3 No-
4)
BAIL- (Sea
33 80059/201/08.08.202 |ABLAPL/6973/20 1 (CRIMIN |t
2 3 M K PANI 23 3 23 AL MISC- No-
1) 4)
(Sea
33 3 SAMBEET 80087/20/08.08.202 |ABLAPL/3965/20 t
3 PATTANAYAK 23 3 23 No-
4)
(Sea
33 80088/20/08.08.202 |[WP(C)/25407/20 WRIT t
4 > D.NAYAK 23 3 23 BRANCH-1 |No-
3)




